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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
ESTERN ZONE BENCH: KOLKATA

Original Application No- 110 of 2025/EZ

Reetlal Kumar Yadav & Others <o e iorinconin ainnses Applicants

-Versus -

The State of Jharkhand & Others .............cooviviiiiiiiiiiinent. Respondents.

Counter affidavit on behalf of respondent no-5 and 7
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1. That I am Respondent No-7 in this present Original Application.

2. That I have read and understood the contents of the Original Application.

3. That the answering respondents craves leave of the Hon’ble Tribunal to
present a brief summary of the matter along with reply of respondent no-5

and 7 instead of parawise reply. That the respondent will submitted detail

para wise reply if the Hon’ble Tribunal orders .

4. Previously M/s Langta Baba Stone Mines, a partnership firm with Sri Sanjay
Ram Bhadani and Pradeep Kumar as partner had been granted mining lease
in Mouza Medho Chaprakho, PS — Jamua, District — Giridih bearing Khata
no 51 and 71 Plot no-1820/P & 1818/P total area 1.70 acres for the period
from 26-11-2021 to 25-11-2031 for 10 years, vide order dated 26-11-2021
of respondent no -5. The said lease had been granted to the M/s Langta Baba
Stone Mines after report of DFO Giridih vide letter no 535 dated 08-05-
2015, Report of Circle Officer Jamua vide letter 680, dated 08-09-2014 and
Gramsabha in favour of lease holder received vide letter no 1017, dated 10-

07-2020 of Block Development Officer, Jamua and subsequent grant of
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Environmental Clearance vide letter no-EC/SEIAA//2020-21/2366/2020/89,
Ranchi dated 14-08-2021 of SEIAA Ranchi, as required under Jharkhand
Minor Mineral Concession Rule 2004 (as amended).
. The said lease of M/s Langta Baba Stone Mines had been transferred to
respondent no-10 Sri Siddharth Jhanjhri vide order dated 22-10-2022 of
respondent no- 5 and the transfer deed has been executed on 17-12-2022
for the remaining period of the lease i.e. up to 25-11-2031 .
. That it is pertinent to mention here that Circle Officer Jamua vide letter no
518, dated 16-04-2025 and vide letter no 554, dated 24-04-25 submitted the
enquiry report submitted to respondent no-7. As per the said enquiry report
the lessee has carried out mining activity in Mouza Medho Chaprakho, PS
Jamua, District Giridih bearing Khata no- 77, Plot no-1819/P about area
0.02 acre besides the granted lease hold area.
Photocopy of letter 518 dated 16-04-2025 and letter
no 554 dated 24-04-2025 submitted by Circle Officer

Jamua is annexed and marked as - Annexure- A & B
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7. After receiving the said enquiry report the respondent no -7 has sent a show
cause notice vide letter no 422/M dated 25-04-2025 to the lessee Sri
Siddharth Jhanjhri for the aforesaid violation of the Rules , terms and
Condition of Jharkhand Minor Mineral Concession Rule 2004. Also the
enquiry report of Circle Officer, Jamua was sent to Member Secretary,
SEIAA and Regional Officer Jharkhan Pollution Control Board for further
necessary action vide letter no 423/M dated 25-04-2025

Photocopy of letter 422/M dated 25-04-2025 and
letter no 423/M dated 25-04-2025 is annexed and
marked as — Annexure- C

8. The Mining Inspector Giridih also inspected the lease hold area and
submitted his inspection report on 26-04-2025 .

9. Thereafter the respondent no -7 has issued a demand letter no 445/M dated

29-04-2025 to the lessee for the payment of the fine amount of Rs-
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798224.00 for the said illegal mining as per Rule 54 (6) of the Jharkhand
Minor Mineral Concession Rule 2004 (as amended) .
Photocopy of letter 445/M dated 29-04-2025
is annexed and marked as— Annexure- D
10.The Lessee Sri Siddharth Jhanjhri has also deposited fine amount of
Rs:399112.00 vide GRN — 2503820793 dated 10-08-2025 .
Photocopy of letter & E. Challan vide GRN
2503820793 dated 10-08-2025 is annexed and
marked as — Annexure- E
11.The Hon’ble Tribunal has been pleased to pass an order dated 09-07-2025
for submitting fact finding report with regard to the allegations made in the
Original Application. The said fact finding committee have inspected the
granted mining site and submitted their report on 25-09-2025 .
Photocopy of report of the fact finding
committee dated 25-09-2025 is annexed and

marked as — Annexure- F
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12. That the answering respondent craves leave of this Hon’ble Tribunal to file

further affidavit if required or directed by the Tribunal.
13. That this Affidavits is filed bonafide and in the interest of justice.

14. That the statements made in forgoing paragraphs are true to my knowledge

and annexures are true copies of its originals.
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VERIFICATION:

Verified at Giridih on this the day of 37(/ November, 2025 that the averments
& facts stated herein above are true and correct to my knowledge and belief and

nothing material has been concealed therefrom.

Uis%‘»ﬁt;a}ﬁin officer
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Inspection repor : .

port of commitice constituted by Hon’ble NGT, Eastern |
Orivi .. = y Hon’ble NGT, Eastern Zonc Bench, Kolkata 11t
riginal Application no. 110/2025/EZ (Reetlal Kumar Yadav & ors vs State of Jharkhand &

ors),

application no. 110/2025/E7.

Hon’ble NGT. Eastern Zone Bench, Kolkata in the matter of original
ated 09.07.2025

(Rpctl\al Ku'mm' Yadav vs State of Jharkhand) constituted a committee vide order d

with following members :-

‘]’. g:g,“.‘& i/;)im'misstm-wcr,"District'Mngistratc, 'G'iridih or his representative. )

2. ' ning Officer, Department of Mining & Geology, Govt. of Jharkhand, Dist. —

Giridih or his representative.
3. Jharkhand State Pollution Control Board.

(1) Accordingly. After Hon’ble Tribunal order and subsequent order by memao no. 1184 dud
18.08.2025 of Deputy Commissioner. Giridih. Site visit has been carried out on 23.08.2025 by
the commitiee compiising of

i, St Byay Swgh Biroa,
Comnussioner, Girtdih)
ii. Sri Chandan Kumar, Regional Officer. J.S.P
iii. District Mining Officer, Giridih.
Mines Inspector, Giridih and € K.Yadav, ASO, Regional Office. Jharkhand State
Pollution Control Board, Hazaribagh were also present to assist the commitiee.

(2)  The Committec inspected the mining site. The mine was found closed during site visit. 1t was
found that the stone mine has obtained Fnvironmental Clearancce (EC) vide . nG.
FC/SEIAA/2020 - 21/2366/89 did 14.08.202! and new EC ref. no. 504 dti 10 ,1.2025. Censent
10 Establish vide rel. no. JSPCB/IIO/RNC/CTE - 12554444/2022/26% did - 062072, Consaint
to Operate vide ref. no. JSPCB/RO/HZB/CTO - 213558882/2025/416 dud - 20.02.2025 vaiid
upto 31.12.2026 and Lease deed wansler oi Mining Lease desd executed by and M/s Langa
Baba Stone Mines Part. Sanjay Rum Bhudani & Sri Siddharth Jhanjhari en 17.12.2022 for stoue

mining valid upto 25.1 1.2031 (Copy of all above the documents in annexure - 1).

As per EC. the lease ol Mining of M/s Medho Chaprakho Stone Deposit of Shri Siadharih

Jhanjhri old name Medho Chaprakho Stone Deposit of M/s Langla Baba Stone Mines. At -

Medho Chaprakho, P.S. - Jamua, Giridih. It is over an area of 1.70 Acrs (0.688 Hac.) Raiyatl

Land. It is an open cast sione mining project with a proposed production capacity of Stone

Boulder — 8459.75 Cum/Annum (As per LC).

Additional Collector, Giridih (Representative of  Deputy

C. Board. Hazaribagh

Compiiance Status as foliows -
Hodo Rreraraaal g1 Rdraa NIERIGEEE] R
CCE
1. Village — Govindpura is adjacent to village H

Medho Chaparkho and there is one common
Road between the two villages.
2 The Village ~ Govindpura is on the south -
cast of the said road whereas the village
Medho Chaparkho is on the north of the
said road and there is gar of about 250 feet

between the two village:
3 There is a house of Sri Arjun Yadav WTT BRNT Fo 1818 U

over Piot No. 1818 and public pond of 20 3]@? UEd B TS
CHIREET W) 8, Al
¢ M reme a1 iR
ueferr W T 1

DA\Sajid\Office Work 2024\page no. - 412 % NP4 \/

£Ls

raiyati nature.

21




H}-:rc is a well and one religious temple
ol Baba Bansingh over plot no. 1825

&f

wherein the entire residents of the panchayat

worship.

The plot no. 1818 of village Medho Chapa

rkho S@ @ERI Fo 1818 H

And 14 of village Govindpura are intermingled dTeId 6 B
and where there is a big pond ranging about 300 -

feet and spread over 1.20 acres.
0. There is a house over plot no. 1815 and a
Government boring done under Water Tap

Scheme which is situated hust at a distance of

200 feet from the mining area.
Plot no. 1822 is an agricultural land on
Which cultivation is done throughout the

c bT\/i"!?p\

" W .
8l I %/ "
_ [ BHSAHAY\ " *
S | ”ﬁ/' G‘r'am)?:'.J
=~ \R /ﬁo 5076107/ & ¢
'gﬁ :,/\\/(S-
0lg ey

-

Year and there us awell too of 20 feet depth

and is adjacent to Plot no. 1820.

8. There is a house and a hand - pump on plot
no. 13. which is at a distance of 250 feet
from the mining area.

9. There is a house, a hand - pump and a well
on plot no. 15, which is at a distance of 400
feet from the mining area.

0. There is a house and a hand - pump on
on plot no. 71, which is at a distance ol 450
fect from the mining arca.

11.  There is a house and a well constructed at
the cost of the Government on Pltno. 12,
which is at a distance of 400 feet from the
mining area.

There is 2 school Swami Dayanand Public

School, Govindpur on Plot no. 2 which is
at a distance of 400 feet from the mining
area.
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(Regighial Officer)

1S P C Board, Hazaribagh Giridih
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(District Mining Officer)

el
(Additiotal Collector)
Giridih
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